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From: Prerona Banerjee
Sent: 13 January 2025 21:15
To: thendca@gmail.com
Cc: Aakash Bajaj; Pratik Shanu; Sania Abbasi; Labeeb Faaeq
Subject: Narendra Kumar Goswami v State of Uttar Pradesh & Others | ORIGINAL 

APPLICATION NO. 1191/2024 
Attachments: Narendra Kr Goswami vs State of UP and Others  Reply of Respondent 9.pdf

Dear Sir 

We act for and on behalf of Respondent No. 9 in the capƟoned proceedings. 

Please find aƩached the Reply Affidavit on behalf of Respondent No.9 which shall be filed before the Hon’ble 
NaƟonal Green Tribunal. 

This is for your informaƟon and record. 

Yours sincerely 
Prerona Banerjee 
For Khaitan & Co  
Counsel for Respondent No. 9 
Prerona Banerjee 
Associate

Max Towers, 7th & 8th Floors, Sector 16B, Noida, Gautam Buddh Nagar 201 301, India 

T: +91 120 479 1000 | M: +91 91477 68777 | E: prerona.banerjee@khaitanco.com | Business Card | www.khaitanco.com
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